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HOUSBS POll 'I'II:ow. PEOPLII IN RA.JAS11IAN 

3275. SHRI MEBTIIA LAL MEENA : 
Will the MiDiater of SOCIAL WBLFARE 
be ploased to state : 

(a) whether it is a fact that a housing 
scheme was implemented by the Depart-
ment of Social Welfare in Rajasthan; 

(b) if so, the names of the villages 
where houses have been built so far under 
the above scheme; 

(c) the reasons for not undertaking or 
completing the houses in other villages; 
and 

(d) the expenditure incurred on this 
ocheme so fe.r? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRlMATI PHULRENU GUHA) : (a) 
to (d). In the schematic budget for every 
Tribal Development Block, there is a pro-
vision ot Rs. 1.20 lakh for 'Social Ser-
vicca' im:luding housing. As the provision 
is limited, it is not possible to cover aU 
viIlaaes. The names of Tribal Develop-
ment Blocks in Rajasthan are given be-
10w:-

1. Kushalprh 
2. Bhultiya 
3. Simalwara I 
4. Kherwara I 
S. Pipalkhunt 
6. SimaIwara II 
7. Kherwara II 
8.~rh 
9. Dunprpur I 

10. Kotra I 
11. Dungarpur II 
12. Kotra II 
13. Talwara I 
14. Parlapprh 
15. Bichiwara I 
16. Bichiwara II 
17. Aapur 
18. lIaBwara I 

Distt. BallSwara 

" Dungupur 
Udaipur 
Banswara 
Duaprpur 
Udaipur 
BaIlSwara 
Dungarpur 
Udaipur 
Dunprpur 
Udaipur 
Bauswara 
ChittorJarh 
Dungupur 

AssIsTANT ENGINEERS IN C.P.W.D. 

3276. SHRI DEVINDER. SINGH : Will 
Ibe MiDiater of WORKS, HOUSING AND 
SUPPLY be pleased to state : 

(a) whether it is a fact that _dy 22 
direet recruited AIIiItaDt BqIDeen who 
have DOt completed their traIDiDa as nquJr-
93LSS/67-3 

ed under the rules have been posted as in-
charge of Sub-DivillOJlS in C.P.W.D.; 

(b) whether It fa aIIo a fact that panel 
approved by the Departmental Promotion 
Committee fnIID the arade of Section 0IIi-
cers for promotion to the grade of AssiS-
lant Engineers is awaiting posting; and 

(c) if 80, the reasons for posting the 
untrained direct reeruibl in praference to 
Section OIIicers on the approved panel? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHR.I IQBAL SINGH): <a) 
and (c). The comPetent authority having 
found adequate the training imparted to 
some of the direct recruits for holding 
independent cbarge of Sub-Divisions it cur-
tailed the prescribed training period in res-
pect of 22 sucb direct recruits to the grade 
of Assistant Enaineer. 

(b) Owing to shortage of direct recruits 
in tbe grade of Assistant Engineer, promo-
lion from the grade of Section Ofli.cer in 
excess of the quota prescn'bed for them 
has had to be resorted to. Promotion 
panels for regular appointment as Assis-
tant Engineers have been exhaUl'ted. For 
short-term appointment of Section 0lIicerS 
to the grade of Assistant Eqineers on an 
ad. hoc basis pending appointment of direct 
recrulta, paDels are drawn up and cme such 
ptmel is current presently. The SectioD 
OfIicers promoted as Assistant Engineers on 
an ad hoc basis are however to revert as 
and when direct recruits to the cadre of 
Assistant Eagineers are available. 
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